Core Competence Conference for Knowledge, Skill and P

List of Judicial Officers nominated to attend

Annexure-B

erspective Development

for
Special Judges (PC Act) (Full Strength)
(Alphabetically)
on
26 September, 2026
(o T :
J::] ’— Name of Officer Present Posting No il(;‘lstt‘:nog‘
x l}h__l\;lr. Ajay CGarg Special Judge (PC Act) (CRIY (Coal Block Cases) I | Rouse Avenue
:‘2 Mr. Ajay Gulati Sg%ggg?b.ludge (PC Act) (CBD) 15 | Rouse Avenuet
3 1 Mr. Ajay Gupta Special fudge (PC Act) (CBI) 25 | Rouse Avenue
4 | Mr. Arun Sukhija Special Judge (PC Aet) (CBI) 20 | Rouse Avenue
‘: Mr. Dig Vinay Singh Special Judge (PC Act) (CBI) (MPs/MLASs Cases) | 9 | Rouse Aveque
—T-Mr Dinesh Kumar Special Judge (PC Act) (CBI) 11| Rouse Avenue |
i 7 1 Mr. Divyang Thakur Special Judge (PC Act) (CBI) 7 | Rouse Avemie
_EH_I-\_/IS. Manisha Tripathy Special Judge (P( Act) (CBI) 18 | Rouse Avenue
9 Mr. Munish Markan Special Judge (PC Act) (CBI) 21 | Rouse Avenue
10 | Mr. Murari Prasad Singh Special Judge (PC Act) (CBI) 2 | Rouse Avenue
3 Il | Ms. Neha Paliwal Sharma Special Judge (PC Act) (CBD 12 | Rouse Avenue
12 | Mr. Prashant Kumar Special Judge (PC Act) (CBI) (MPs/MLAs Cases) |24 | Rouse Avenuy
13 [ Mr. Puneet Pahwa Special Judge (PC Act) (CBD 5 | Rouse Avenye
14 | Mr. Rajesh Malik Special Judge (PC Act) (CBI) 14| Rouse Avenue
_I_:ﬁ_ Mr. Ravindra Kr, Pandey Special Judge (PC Act) (CBI) 19| Rouse Avenue
16 | Ms. Ruby Neeraj Kumar Special Judge (PC Act) (CBI) 23 | Rouse Avenue
17 | Ms. Ruchi Aggarwal Asrani Special Judge (PC Act) (ACI3) 2 | Rouse Avenue
| 18 | Mr. Sanjay Jindal Special Judge (PC Act) (CBI) 10 [ Rouse Avenue
19 1 Mr. Sanjeev Kr. Malhotra Special Judge (PC Act) (CBI) 8 | Rouse Avenue
20 | Mr. Satyabrata Panda Special Judge (PC Act) (CBJ) 6 | Rouse Avenuc
21| Ms. Shelly Arora Special Judge (PC Act) {C13YH 16 | Rouse Avcnuc_-
(22 | M, Shivali Bansal Special Judge (PC Act) (CBI) 22 | Rouse Avenue
23 [ Ms. Smita Ciarg Special Judge (PC Acy) (CI 13 | Rouse Avenue
w24 Dr. Sugandha Aggarwal Special Judge (PC Act) (B 4 | Rouse Avenue
25 } Mr. Vidya Prakash Special Judge (PC Act) (ACB) l | Rouse Avenue
26 | Ms. Vijeta Singh Rawat Special Judge (PC Act) (CBI) 17 | Rouse Avenue
h_27 Mr. Virender Kumar Kharta Special Judge (PC Act) (CBI) (Coul Block Cases) | 2 | Rouse Avenue
28 | Mr. Vishal Pahuja Special Judge (PC Act) (CBI) 3 | Rouse Avenue
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Suh.: Core Competence 4 onberence on Knowledge skifl and Perspective Bevelopsnent
for Speetal dudges (PO v (Full Strengtl) on 26 Septembier, 2026

Respected S

A5 per the Frameme Caless ¢t the Delhr Judioni Acadeny s comrtucning o '€ ore
Competence Conference on- loowledpe, Skilt and Perspective Development' for Special
Juodges (PO Act) (Full Strength) -« 10'" September, 2026 (Saturday) at the Delln Judeoal
Avardemy

T'he nenvmation bt of 5.0 o0 Dfficers for the atoresand programme 15 enclosed as
Annexure ‘A"

s requerted that nsoaet ludiesl Officers posted m Rouse Avenre Conrts
Complax may kindly be cotmumu aoatel about their nommation m the atoresmd programme
through yeur gand office

In case any Officor requine . < oaption from attending the programme, the L. Offive
may move apphication mn advance taeagh proper chiennel IV the exemption 15 fequired on
urgent hasis. inhmakion to that etie raoe be sent o the Avaderny through e-mail, tullowed by
& tormal application duty forwanlec by our goodselt. Attentiion of the nonvinated oiticers muy
also he drown to the exemption xoni.nues issued by the lon'hie High Court of Delln wide
Letter No 7007 TUIOMHC/GAL v 4 023 dated 10.10.2073. whereby 1t hus been directod
that exemption of nommated Judis 41 OMficers from sttendimg trammng programemes shall be
considered only m ense of exiroee o dgency siuch as miedical comdition ete aleme wath
documentary pranf

The nominated Tuebicral o1 e aray kaindly be adviserd not 16 hst any udieral work on
20 Septembier. 2026 so this Moo and lawyers are not moeomeenmenced 15 caye sore
jadicral work has alvendy heen 1 0 may he prepona o adiourned aecordingly, o (e
extent possble

It s hinther vequested tha 0 mmated Judicial ©1-cers he instrucied 160 ensuie ties
mandalary sitendance and paneteati e attendance record shall be sohmtted 1o the Hophle
Hhgh Court of Dellv wpon comwdusi 0 e programme
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OFEICE OF THE PRINCIPAL DiSTRICT & SESSIONS JUDGEL CUM SPECIAL JUDGE
{EC ACT) (CBI) RULSE AVENUE COURT COMPLEX, NEW DELHI,

No IOTPRACUGaz 200 2 6 ll‘; - 25264 /¢
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Daed 29 . 09. 2024

Capy forvarded I contieniation to this office endorsement No. JOTPM RALCY Gar?
2026/ 10807 10841/ dated H2 (0206 for informaton and necessary action to:

b The concerned hidicotal Oftice - oo e Avenue Coum Comnloy. New Neity
' The Branch In-charpe, Admn, oo o i
Complex. New Dielhi

boAThe PS aothe L Probnstinr & w0 ous fudge-cam Spl Gdee [P At (CBIL RACT | New [elt
/le Weh site € ammuttes, Fis 11000 ayets, Delhi
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o Prnonal Lishie t & Sessines burlye
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Mew Delhi
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